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HIGH COURT OF JUDICATURE FOR RAJASTHAN

BENCH AT JAIPUR

S.B. Criminal Miscellaneous (Petition) No. 4796/2021

1. Seema Devi Daughter Of Shri Chandrabhan, Wife Of

Hansraj, Aged About 34 Years, Resident Of Village Khor,

Tehsil Neemrana, District Alwar (Raj). At Present

Resident Of Pratap Singh Pura, Police Station
eemrana, District Alwar (Raj).

Resident  Of Pratap Singh Pura, Police Station

----Petitioners
Versus
1. State Of Rajasthan, Through P.p.
2. Superitendent Of Police, Alwar (Rajasthan).
3. S.h.o Police Station Neemrana, District Alwar

(Rajasthan).

4., Kishori Lal Saini Son Of Surajbhan, Aged About 65
Years, Resident Of Pratap Singh Pura, Police Station
Neemrana, District Alwar (Raj).

5. Dinesh Son Of Kishori Lal Saini, Resident Of Pratap
Singh Pura, Police Station Neemrana, District Alwar
(Raj).

6. Kaluram Yadav Son Of Mohar Singh, Resident Of Village
Janakpura, Police Station Neemrana, District Alwar
(Raj).

----Respondents

For Petitioner(s) : Mr. Rahul Tiwari for

Mr. Girish Khandelwal,

For Respondent(s) :  Mr. Ganesh Saini, PP

HON'BLE MR. JUSTICE SATISH KUMAR SHARMA
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